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(Saka)

The Lok Sabha m et at Eleven of the 
Clock.

[M r, S p e a k e r  in th e  CFiair.] 

OR AL ANSWERS TO QUESTIONS 

Garden Rracb Workshop Ltd.
-1-

•1010. f  Hansda:
‘ \  Shri S. C. Samanta;

W ill the Minister o f Defence bf 
pleased tu state:

(a ) whether there is any plan to 
diversify and modernise tlie Garden 
Riach Workshop Ltd.;

(b ) If so, w htlhcr there is any plan 
to coliaborate with foreign fu-ms; and

(c) with whom the i-ollaboiotion is 
likely to take plate?

The Deputy Minister in Ihe Ministry 
ot Defence (Shri D. R. Chavan): (a)
Tho charaetcr of the Workshops is iml 
altered ^rid there is no plan for surh 
but It is kept in good condition. 
Equipment is added as required and 
possible.

(b ) No Sir, not for modernisation.

(e) Does not arise.

Shji Subodli Hansda: May I know
whether it is a fact that since it has 
been taken over by the Government 
it is running at a loss and if so, v/hat 
is the reason for this loss?

The Minister o f Defenre (Shri 
S r b b n i  M enon): That is another
question. It is not running at a loss. 
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Shr( D. C, Sharnta: The hon. Minis- 
tci- just now said that it is kept in 
good condition. May I know what is 
tho implication o f the phr.a.'it' 'kept in 
Rood eonditjon'7

Mr. Speaker: What are the implica
tions?

Shri R. C. Siiarma: I want to know 
what i.̂  being done to keep it in good 
condition.

Mr. Speaker: It was said that It is 
kept in goorf L-ondition, The im pliea. 
tions. pcrhiipf;, wo can know from the 
dictionary.

Shri Bhagwat Jha Azad: May I
know whether tho cDmjjimy form o f 
management i.i; still continuini; under 
the Government ownership and if so, 
to what advantage?

Shri KrtNhna Menon: The Presi
dent holds all (he shares o f the com 
pany,

Mr. Speaker; Next question.

Some Hon. MemI>eTS ruse—

Mr. Speaker: I am sorry; I h i,"
pas,'3Cd on to tht? i:icxt qut?stion.

Standard Vacuum Oil Company 
rl-'

*1072 W arlor
\ Sbrl Vftsudevan Nair:

Wilt ihu Minister o f Mines and Piwl 
be pkuscd 10

(a) whether Government have not
ed the change of name of M /s. Stand
ard Vacuum Oi! Company of India 
to Standard (EastLm) Inc.; and

(b) if so, whether Government have 
fully assessed the financial impliea-




